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FIFTEEENTH KERALA LEGISLATIVE ASSEMBLY
FOURTH SESSION

BULLETIN PART - II
FEBRUARY 17, 2022

No. 189

A list of Official Legislative Business, in the order of proirity, to-be

transacted during the Fourth Session of the Fifteenth Kerala Legislative
Assembly, furnished by the Law Department, is reproduced below for
information of the Members:- ‘

BILLS TO REPLACE ORDINANCES

The Kerala Jewellery Workers' Welfare Fund (Amendment) Bill, 2022
(Ordinance No. 139 of 2021)

'| The Kerala Private Forests (Vesting and Assignment) Amendment Bill,
2022 (Ordinance No.140 of 2021)

The Kerala Livestock and Poultry Feed and Mineral Mixture
(Regulatmn of Manufacture and Sale) Bill, 2022 (Ordinance No.143 of
2021)

The Kerala Industrial Single Window Clearance Boards and Industrial
Township Area Development (Amendment) Bill, 2022 (Ordinance
No.142 of 2021)

The Kerala Public Service Commission (Additional Functions as
respects certain Corporations and Compames) Amendment Bill, 2022 -
(Ordinance No. 14102021 — " =

The Kerala Co -operative Socieries (Amendment) Bill, 2022 (Ordinance
No.1 of 2022) '

The Kerala Maritime Board (Amendment) Bill, 2022 (Ordinance No. 2
of 2022) .

The Kerala Lok Ayukta (Amendment) Bill, 2022 (Ordinanée No.3 of
2022)




BILL PENDING IN THE LEGISLATIVE ASSEMBLY WITH
- ITS STAGES

The Kerala Public Health Bill, 2021 (Bill No,77) was introduced in the
34 session of the Fifteenth Kerala Legislative Assembly and is in the
consideration o Select Committee. '

BILLS PUBLISHED BUT NOT INTRODUCED

The Kerala Co-operative Societies (Amendment) Bill, 2021 (Bill No.38)

The Kerala Repealing and Saving Bill, 2021 (Bill No.44)

The Kerala Plantation Tax (Repealing) Bill, 2021 (Bill No.83)

The Kerala Agricultural Income Tax (Repeal) Bill, 2021 (Bill No.84)
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The Kerala Land Reforms (Amendment) Bill, 2021 (Bill No.85)

BILLS TO BE PUBLISHED

The Kerala Jewellery Workers' Welfare Fund (Amendment) Bill, 2022

The Kerala Private Forests (Vesting and Assignment) Amendment Bill, 2022

mh-—-.z

The Kerala Livestock and Poultry Feed and Mineral Mixture (Regulation of
Manufacture and Sale) Bill, 2022

s

The Kerala Industral Single Window Clearance Boards and Industrial
Township Area Development (Amendment) Bill, 2022

The Kerala Public Service Commission (Additional Functions as rcsbects
certain Corporations and Companies) Amendment Bill, 2022

The Kerala Co-operative Societies (Amendment) Bill, 2022

The Kerala Maritime Board (Amendment) Bill, 2022

The Kerala Lok Ayukia (Amendment) Bill, 2022

S .V. UNNIKRISHNAN NAIR,
SECRETARY.



